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Head of Development 

General Education . 

-\rt and Culture 

Technical Education 

Medical (Exd. E.S.l.) 

Employec-s State In~urancc Scheme" 

Publjc Health and Sanitation 

Sewerage and Water Supply 

Housing (Exd. Pollet" Hout;ing) 

Urban Developrurn t 

Information and Pubhclt~ 

Labour and labour \Velfar(' 

.1. 

. ~ 
J 

(R.I. Lakhs) 

.Agreed Outlay 

35. 00 

65°·00 
402.00 

61. on 

8.00 

Welfare of Scheduled Cat;te~, Schedul~d Tribes and Other Dacl-
ward Classe, 180.00 

Social \\'elfarr 25. 00 

Nutritioll 50 . 00 

Otht'1"" 1.00 

VI. Soci.QI and Commumty SelfJu:es 

Secretariat-Econonlic ServicC'J 12.00 

Econonlic Advice and Stati.,tic-, 

VII. Economic Services 52.00 

stationery and Printing 
Public Works including Police Hou,in~ 100.00 

VIII. Gen"o/ Services 110.00 

GRAND TOTAL 

CJoaatttee to review 'pooa tOI' Wo~k 
~' 

219. SHRl TARIQ' ANWAR: 
SHRDlATI l\I.OHSINA 

KlDWAI: 
Will the PRIME MINISTBR be 

pleased to state: 
(a) whether it is a fact that the 

PJ.umlyW Commiadon has let up a 
CommlIIee to review the :pro ..... 

made with regard to the 'Food for 
Work Programme' started by State 
Governments; 

-(b) if so, whether the Committee 
baa aubmitted ita report; aDd 

(e) if 10, the recommen4at.i.ou mad. 
by \be Commi"ee 8Bd the actl.aa takIIi 
by Goyemmesat thereo.? 

T.H:B PRIME WNISftR (SHlU-
MAT! INDIRA. GANDm): (a) to (c). 
The Plannin, CommtmDD \la. Dot aet 
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up any C'.ommittee as such to review 
the progeN made with .regard to 'Food 
for Wo.rk Prosramme'. The existing 
Pro.zramme Evaluation Or.lanisation of 
the Plannin~ Commission has, however 
canied out a quick evaluation study 
of this programme. The interim re-
port of the evaluation study was sub-
mitted to the Government in December 
1979. A copy ot the summary o! the 
main findings and recommendations is 
enclosed. The Ministry of Rural Re~ 
construction have issued suitable 
guidelines to the States in the light 01 
the Programme EValuation Organisa-
tion's report. 

A QUICK EVALUATION STUDY OF 
FOOD FOR WORK PROGRAMME 

(August-October 1979) 

..An Interim RePort ~ 

SUMMARY OF MAIN FINDINGS AND RE-
COrd'MENDATIONS 
BROAD FINDINGS 

1. ClassificatiOn of beneficiaries: 

(i) Of the total beneficiaries 50.6 
per cent were agricultural labourers, 
22.4 per cent cultivators, 19.7 per 
cent non-agricultural labourers and 
7.3 per cent others. 

(ii) Of the total beneficiaries 12 
per cent were scheduled castes, 13 
per cent scned uled tribes and 45 per 
cent others. 

(iii) 80 per cent of the persons 
eo,gaged in Food For Work Pro-
gramme were males and 20 per cent 
females. 

2. Ptamning a.nd administTation of the 
P,.ogramme: 

(i) State level Steering Commit-
tees were formed in all the States. 
HQwever, the meetings were not held 
a8 frequently as required in some 
States. 

(U) Out of 20 districts district 
lwel Steering Committees ~ere for-
med speclftcally only in 7 di8tricts. 
In other districts the already exist-
ing d1Jt~ level committees per-
formed the funeUeD. 

(iii) In the matter 01 plallning and 
implementation whe~ver the villue 
pancb.ayats were fully involved, the 
projects were planned generally 3C~ 
cording t~ the needs of the village 
community. The technical depart-
ments worked in isolation from other 
departments and utilised foodgrains 
for continuing their normal activities. 
There is need for coordination in the 
selection of projects, in fixing priori-
ties and in progress reporting at dis· 
trict level. 

(iv) The Inethod of registration of 
labourers for employment. was found 
only in 5 districts. In the rest 15 
districts no specific method ot regis-
tration for selection of \vorkers \\T['lS 
followed. 

( v ) In a district certain difficulties 
were reported in plannin.e; and imple-
mentation of the programme. For 
example, some of these d.ifficulties 
related to lack of planning and co-
ordination between various depart-
ments, non-availability of timel.v sup-
ply cf foodgrains from FeI, non~co
operation of local people, lack of 
availability of implements and tech-
nical know-how etc. Timely and un-
interrupted supply would reduce mal-
J)ractices in distribution of foodgrains 
to wage earnerS. 

(vi) No financial limits are fixed in 
lnost of the States in undertaking 
the various works. However, limits 
are flxed for sanction by officials at 
various l~vels. Difficulties were, 
therefore, experienced in getting the 
financial sanctions from higher 
levels. To avoid reference for sanc-
tion by higher level oftkials, pancha-
yats either created assets which did 
not conform to standard nonns 
or they fragmented the projects and 
treated. each fragment as a separate 
project. It is, therefore, desirable 
to streamline the procedure for 
speedy sanction of projects. 

3. ProgreBs oft the Programme~ 

(i) Additional employment gene .. 
~ated through the Food for Work 
Programme durin.tt 1978-79 over tbe 
previoiUB year per selected household 
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of the sample vtnaaes varied from 3 
manda)'l to 187 m.and~s. The exteat 
'Of additional fmployment generated 
over the last year ranged trosn 0.7 
per cent to '16.1 per cent. The over· 
aU percentaee increase in employ-
ment for all the selected beneftcla-

I'lea in the 'Villages investigated was 
10.9. 

(it) Additional income generated 
during 1978-79 owr the previous year 
in the sample villages varied from 
B& 23 to Rs. 1569 per selected house-
boJd. The extent of additional in-
come generated over the last year 
ranged from 1.4 per cent to 97 ~r 
cent. The overall percentage in-
crease for all the selected households 
in the villages was 17.7. 

(iii) Various types of community 
assets were created under the pro-
gramme some of whiclh were how-
ever, not durable, for exampl~, con-
struction cf link roads and embank-
ment work. In regard to creation of 
individual assets, the Ministry of 
Rural Reconstruction may examine 
such cases in the light of the policy 
of the Planning Commission. 

(iv) 3.7 1akh mandays employ-
ment was created in the selected 
villages. In individual district this 
ranged from 535 mandays in Raisen 
(Madhya Pradesh) to 46879 mandays 
in Bhojpur (Bihar). 

(v) Community assets worth Rs. 24: 
lakhs were created during 1978-79 
in the selected villages. 

(vi) Both Plan and non-Plan 
Works were taken up under the pro-
gramme. 

(vii) In Bihar, Haryana and Uttar 
Pradesh there was no agency for 
maintenance of link roads. 

4. Difficulties ft'nCl Malpractices: 

(i) Delays in supply and lack of 
storage facilities were reported in 
5 States. 

(ll) Payment of wages fully in 
cash was reported in some states 

leadin, to selling of the fooderaiDs 
in the o-pen market by contractors. 

(iii) Muster rolls were reported te 
have been inflated In som.e selected 
v.illaaes by enterinc fictitious names. 
both by contractors and the panch.-
yats. 

(iv) Ex-gratia payment was de-
manded by supervisory staff in twe 
States at the time of distribution of 
foodgTains to the beneficiaries. Gov-
ernment agencies and panchayats ia 
two States converted food grains int. 
cash for meeting the cost of construe .. 
tion works such as huts, school 
buildings, dispensaries pancbayat 
ghar, etc. 

(v) The contractors ind\llged in 
selling part of foodgrains in open 
market. 

(vi) Less payment of \vages was 
reported :trom two districts. 

(vii) Beneficiaries had to sell out 
coupons due to delay in supply of 
ioodgrains. 

(viii) Foodgrains were uhlised for 
purchase of crockery and furniture 
and upkeep of Government buildings 
in one State. 

5. Impact of the Programme: 

(i) In 13 districts out 20, there was 
no significant impact on wages. How .. 
ever. in 7 districts there ,vas a posi-
tive impact. 

(ii) This programme stabilised 
foodgrain prices (wheat and rice) in 
8 districts out of 20 selected. In 6 
dIstricts, local wheat pri<'es fell 
marginally. 

(iii) There was favourable impact 
on life and living, conditions of the 
village community in terms of em-
ployment and income. Majority of 
beneficiaries however, reported that 
these beneftts were cnly short-term 
and seasonal. 

6. Suggestions for fu.tu.re: 
(i) Empty gunny bags at present 

being retained by the distributing 
a,aencies s\lch as contractors, falt 
price shops, etc., should be banded 
over tot the viiUaCe pauchayat fo't' 
augmentiDl their resourees. 



(ti) BaIona ~u1d be made to pro-
vide :foodp'ains preferred by the 
benefleiarles. 

(W) Looking to! the preference of 
the beneftciaries, the wa,J(es should be 
paid partly in cash and partly in 
kind. 

«iv) Majority of the beneficiaries 
preferred weekly payments. As such, 
efforts should be made to make week-
ly and timely payments in all the 
areas. 

(v) It appears that the inspecting 
and monitoring arrangements at the 
Centre for effectively supervising the 
Food for Work Programme and its 
implementation are rather weak. 
Supervision, therefore. "'leeds to. be 
strengthened to avoid creation of 
non-durable assets. 

(vi) There is a need for furt1aer 
tesearch and evaluation on its short 
and long-term benefits to various 
sections of rural population. 

'B.elease of Salt LaJId "'Tor construction 
of Road in Bhandop Village of Bombay 

220. SHRI SUBRAMANIAM SWAMY: 
WIll the Minister of INDUSTRY be 
pleased to state: 

(a) whether Government have now 
finalized their stand on the re:eaee 
of Salt Commissioner's lands for the 
purpose of building an approach road 
to Bhandup Village in Bombay; and 

(b) if so, the exact details and if 
not, the reasons for the delay? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
CHARANJIT C}lANANA): (a) Yes, 
Sir. 

(b) The Govemmeftt have agreed in 
p rindple to transfer the salt lands at 
Bhandup Village in Bombay to the 
Bombay MuniCipal Corporation subject 
to the condition that the market value 
of the land determined on the date of 
transfer will be paid by the Corpora-

tion and sl.lClh compensation 88 is due 
tOt the Ucencees of the Salt Worb .m 
also be paid by the Bombay Municipal 
Corporation. 

UtlJJsatiOll Of R_v," Water ImPOrted 
from U.S.S.R. 

221. SHRI SUBRAMANlAM SWAMY: 
Will the PRIME MINISTER be plea-
sed to state: 

(a) 'whether the heavy water im-
ported from the USSR has been utiliz-
ed in any of the Indian reactors re .. 
cently; and 

(b) if so, the exact dates from 
which this utilization commenced? 

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI): (a) No, Sir. 

(b) Does not arise. 

Discontentment in C .B.I. Oftlcers 

222. SHRI JHAR KHANDE RAI: 
SHRI K. M. MADHUKAR: 

Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether his attenti·on has been 
drawn to a newspaper report about 
the discontent in the CBI and protest 
b j 1 a large number of officers in res-
pect of some of their grievances; and 

(b) if SO, what exactly are the 
grievances and what steps Govern-
ment have taken In the matter~ 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
-(SHRI P. VENKATASUBBAIAH): (8) 
and (b). A few reports published in 
the newspapers relating to the CBI 
staff have come to the notice of the 
Govemment. The earlier reports in 
June 1979 related to, the desire and ex-
pectation of the CBI staff in regard to 
improvement in their service condi .. 
tions. The later reports related to an 
apprehension among the investigating 
officers in the CBI following the In .. 
cident of 29-1-80 involving Sbri N. Ie. 
Singh. former DIG~ eBI. 




